
BUSINESS ADVISORY COMMITTEE 

(Eighth Lok Sabha) 

FIFTY-THIRD REPORT 

(Presented on 21-4-1988) 

The Business Advisory Committee held a sitting on Thursday, the 
21st April, 1988. 

2. The Committee recommend that the Finance Bill, 1988 (Considera-
tion and passing) may be taken up on 27th April, 1988 and Bill passed 
on Monday, the 2nd May, 1988 inl;tead of 29th April, 1988 as eatli<~r 
decided. 

The Minister 0£ Finance may reply to the motion of consideration 
of the Bill on 2nd May, 1988. 

3. The Committee further recommend that dtscussion of motion 
under rule 184 regarding an allegation made by Shri K. P. Unnikrishnan 
«gainst Shri P. R Das Mµnsi, Minister of State in the Ministry of 
Commerce in regard to "cornering of licences by Bachchan Brothers 
in Kandla Free Trade Zone'' may now be taken up on Monday, the 2nd 
May, 1988 after the passing of the Finance Bill, 1988. 
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